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Minister of the Government of India rang me up
and said that for the last three years he was
trying to see that all these retrenched workers
were reinstated but could not succeed because
there were a number of difficulties. He said
that he wa, happy that I had done it today.
Therefore, with that achievement I will be able
to appeal to the workers that tihey must aug-
ment the resources, improve production,
improve efficiency and the performance
should be far better. It does not depend upon
the emergency. Thus in the coming year we are
going to establish that even without the
imposition of emergency in  the country but
with the willing co-operation of the workers in
thig country and by holding consultations with
the trade unions, efficiency and discipline and
the strength of the railways can be improved.
That will be the task and objective with which
1 will try to function.

THE BUDGET (GENERAL) 1977-78 —
General Discussion

THE VICE-CHAIRMAN (SHRI RANBIR
SINGH): We shall now take up the General

Discussion on the General Budget, Mr.
Kureel.
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SHRI PRANAB MUKHERJEE (West

Bengal): Sir, the Finance Minister is not here.
He should be here.

THE VICE-CHAIRMAN (SHRI RANBIR
SINGH): The Finance Minister is busy in the
other House.
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This ultimately led to the total disin-
tegration of the S V.D. Governme.:t.
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SHRI K. S. MALLE GOWDA (Kar-
nataka): Sir, with a feeling of great relief I
welcome the great political change that has
been brought about in the country by a great
non-violent revolution through the ballot-box,
India today is re-discovered and acclaimed by
the world as the largest free democracy. The
world has never had, in its record, a
democracy where one party-rule continued for
an unbroken period of nearly thirty years as in
India. Power corrupts. And we can rightly add
that power given to a political party
continuously for over a quarter of a century
corrupts to the core. Thitf God-sent change
was overdue to this country to ensure
democracy in its true meaning to the great
Indian people.

The inexorable political change unfolds the
shining truth—the eternal truth that in a free
democracy the people would come to reject
any political party which would plp;e itself
above the country and sacrifice the interests
and well-being of the people to nourish itself.

The greatest of the elections, just ended in
the largest of the free democracies of the
world has thrown up another truth that, in a
modern, enlightened age, it is free democracy
which enshrines and ensures equality, human
dignity, human developmpnt and freedom of
the individual that the people would love,
desire and fight for.

Sir, 1 strongly feel that the choice of Shri
Morarji Desai as Prime MLiis-ter at this
juncture in the troubled
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history of India, was the best and the right
one. The Prime Minister is a true follower of
Gandhiji and is a strong advocate of human
freedoms, individual liberty and is known to
be a true democrat. He fears God and truth
and these virtues in the leader of this nation
are good enough to promise us a good 'Janata
raj* if not the ideal 'Rama Rajya' of our
dreams.

Sir, we have before us the example of two
great men of our country, Mahatmaji and Shri
Jayaprakash Narayan, who loved the people
of India and served them truly and self-lessly,
without so much as a thought for the throne at
Delhi. It is the fervent hope of the Indian
people—the youth, the old, the poor and
theiich —that Janata Party and their allies will
prove by their solidarity and solid work for
the people, that they truly would worship the
people and not power.

After the imposition of emergency, I had urged
upon the former Prime Minister. Shrimati Indira
Gandhi, in this House, that 'political vendetta'
should not be allowed to take root in this holy
land of Bharata. I appeal to the present Prime
Minister Morarji Desai and the Janata Govern-
ment to show the 'divinity in man' and follow
forget and forgive' policy in respect of the past
unhappy events. ¢ There should be no witch-
hunt.

I am sure that the good India people have
greatly appreciated the greatness of Shri
Jayaprakash Narayan and Shri Morarji Desai
who called on the former Prime Minister.

Sir, I want to warn the new Government
about two vital points. The Government
should ensure strict price control in respect of
articles of daily consumption as we, the poor
and middle class families in the country,
would feel the pinch of the price rise and
would comment on the performance of the
new Government.

Secondly, I want to remind the
Government of its pledge to remove

destitution in this country within a definite
period of ten years. This pledge cannot be
fulfilled if we do not take strong, emergent
measures to check the population growth in
our country with a package programme of
incentives and disincentives simultaneously
along with our plan to increase production in
fields, factories,, mines and oil-wells so that
our GNP far outpaces the annual population
increase.
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[The Vice-Chairman (Shryj Loka-
nath Misra) in the Chair].
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v Fenw feafa § gu qwam W
W BT FATd, &g OF §F q9 4 gard
R} R-—farR A ATt sg §
gt sarEfaat &Y 1| 9% waEr A% ¥
=% qar ¥ ot Y gEdr A ) w0
i adt Wk wi & amw g
ag Haw e W ¥ fF s wiw
o wrd A w5 B S I ), e A
W ) ¥F AWTE f fEgeam ar g
g% A IF ¥ 7R 9 ww @
T & AT W g2 Ay &w § )

¥feT oY gy gt agw fav At
gt Y R o

TGN WA, S W oy
T 30 T § a4 @ o
wz Igdsar o Iy T w@ET AT
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wgr aF gATe fae WA FT §4
¥ F §IF @A I ATAEFAT § |
griAmA wwr & 7 & ogHal,
Fw # awraarEy WigF @i F GET
¢ Mfr wft g% faq waraq frex
&7 /T & W Wt W IET TR A
& forg 1 ALHETEA THATAT HT TATAT
Fa 21 Fae garaq A1 €17 AR
At gE ¥\ g EW H AT W@y A
qEt & swar arEf w1 o f@ar ®
g fradt woa graa ¥ faar @ g
FEd F1 AT 3| gATL Q4 AT A A
ara #v Fifra #1 fF 27 FAR FUAT
fa3vit &, St a7 FTATAT EW F I
2, 39 FT IR AATE IIA K FOAT
¥ T aaTAr A0 E 5 A 39
4y &7 AET 47 W7 g3 193417
FroET 74y o W7 gy a9 93l
ot fore qrdt & wge w49 @y 9, fag
FT ATH TAGT AT, IF & AT AT
YATATETE @St 4 | 7 F1 4T AF
HqTor AT AT W & ) 9gAT IIA0Ar
qroT & 4T § IeEi war ar w99
& o= fad 718 /1 F07 w97 &1 fr oo
"graar &1 fo% a1 )

F2i7 Fg 41§ T qudHT &
ara 3, 7 59 I T 44 &, ¢TR &
a0 T a1 TEHT Ay ATH § W ATT
F 2T gAC FOF GIA7 39 g
gy fau gresc ar @ & 2300
FUT €947 GIEHT AT T2 & | At a0
LAFT ATE FLT IR AATH F ITA
&1 R FT & | TF IEAY AATH A
AT TT | HATF & H7ZL FOT] HT FqTAT
3T A% TIFF A4 TT AFTE ) W99
T QT #1798 | & qrAar g froguy
30 A% TF 34 30 Hiqw TAT IATA
¥ wifory 7Y § A A9LT T IATHT
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AP FA A IFTAT Q@S | AH ARG
¥ 1947-18 F AT At fggeH
FT I9 97 93 f9F 900 FUT w97 F
TAZ 97 WX 300 FUT T 71 fehg
T IAE 4T | WA TF W SITH A1
W@ Far 14 AT FAT 797 w1 7w WY
qraz it g1M, gHT WA Ed 7 qW
HITRT ETFT AT T & 1 14184 FUT
TId FY AT ATH AT |

st g fag worrdt @ Srew wgt
T id?

= TorarT fag : orod g19 § faan
BITFT FE A1T AT TG & | wOwY
JiGT | FAAT ZH GIHRT @A | AT &
e azi o< 97 g7 77 @ | AfEw
AT ZHI AT AT A51 I 5 9 &Y
AT A IAT A gAY § | FAT AW
WA I e ¥ T AW T 10-11
A9 & W7 qwgd fRar o aedo
TAMKT FT A FEr A ¥ | 9T A
TITT AAT A4 47 TW 3T F TRL 75
gATT AT 7 sarar wat # fasefr At
TE AT ) w7 3g wf E A O S A
Tl F AR faser w1 g FO IR

3\ 9 37 wI1T HaAT T4 41 99 a9q
fad 10 arg ofefw 4= 9, w7 7z €
2, 3w ¥ 28 ora fawely & a=w AT
afeqr dz grgwe v # | 9w 98 qA
wAl FAY 47 9w A fggEn @ oy
fasrlt G371 Fvr 27 afs O 7 20
wr fFatEme €t Y, a3 ag o & a@r
g 2 FUT 40 I fFaEe faady
dar T Y afer Farw T § )

U 30 ATTET AF F@Ar & |
QI q8 aa? 5 T wgd A o
garar a1 f§ fgmmam @Y whw ¥
2grl & avn sa TEY faar | wa g
TIYAT CH @A WA § R o daw
41, a1 |y fra & aw w37 )
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artT fas 5o @ g gl
(@Y & afir wfawsar fufaes a@m
warw faz ama aga s e #F
™ 4§ K AR & ZWETT gEEEW 7
7§ %37 2¢ f% 105 wu feew @
wTE g & w7 Zn Ay E %
AR RIZT 414 a7 Z, FEW w®
frar Gar fasw qoar 2 o) fpam &
$42T ¥ FIC A CEIT T R, S
f5 o= wa7 a1 93 f5 ange & Y dw
AT T IT 9T FEH ZLET G890, A
AW FY §@ Ariaw grerT AT g fe 39
R QAR 118 At 9, =9
FTA 39T FR AMAT T8 A4 I
qTF g § w0 fKar o wifqgs i
A FT AAFA ¥ WL AT A IGAT
azy ¥ 0% &vae A A gEETE
gEr wzrr § oA

gFzt 9T fRadry  gFEreE g
gzt § 1+ % e wamn AT g fe
17 7 79 A JE faw Aqwg § w4
& ari = fag w oY fam
g My ST HET A AR )
WA MR AN T QAT WA
# I fox ) &) efedr find
o & &0 &, dRd Ay oW
g At T Ao aw § oW
1T gV &1 79T & & g sfeagm & ord
g gu § Y srrRy o ¥ 39w R e
% gfgzm # @ 7 & 1w Iy
& % 3= x2w & wran § o AW ¥ g7
iEr oF are e adae 4 faas
amy fadrey 39 % wIEEi 4 vEar 2
AffT o ¥ fa<my 39 ¥ v
€T 7Y # X a7 Fn e a1
Ay 737 72w & fow R F HI R
& wex 60 BN wd} 3 ¥ FEA
qEN E 1 WF g AR @A A
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g 1 w7 9w Fag ft efvagm
F Wiy § IR g dmar gy § e
| T2 fag & a9 9T e
T &, arav w7 s d, Iui frai
Wi 7 fawely @93 §, fea? wd
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¥ faamw f9Y7 of@ famm ¥
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7Y € Fa%  fgars wréard 7 soet
07 wow 9T & gfagm & F g
ﬂﬁo!ﬁo@o, ﬂTfoQ‘nWo, K{T‘%otﬁa
@ o WifRwdl  3<A A7 ST Tafqat
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ot 8 e Ty Wordt . wiwR Har
fam 1€ a7 v

it Torire T © w3 7 e |
T FFTEE L B AT T EATE |
T §: T 99T & AT TG A9 § ug
o =7 ardt am €t IO} 2w A
FFX et ff @ T a9
T PR T 97 | W W 4R,
it faadh | a7 3 F9 aF W
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Tg ®ETT Q¥ 9w W WM | gw
wge € e ww swaw g gafan e
WIET FAAET & 3w F AT gE
o Tiedi ¥ v afi § S qgi gl
¥ W& W § Wz @ § W7 g e
g g & o | e $)Y
@ FE FE, WA TA-JIGEYT FY
WgE T # @ & T A
wTaTe g1 § a8 sfagm@ 5 qenq
wEr g Em fF oSe gn 3w ds
8 ag 1 g8 9 AT ¥ 9 ) AW
AN @i A ariz @l | e A7, &
s g S5 g 5 o9y faw darew
F 31 ARG ¢ TR WY BE § WK
WY 91Ed ¢ F At o a9y
& ) ¥ Y o SweEdT a9 Er | ag =y
aeEETge ATk § T TEe & gEr
Bie T | 03 AN ITEATEIML F W AEY
€ w8 aw adat %1 dw & fom il Ay
MTRIAT 30 T uEET W TE g
% fau s Fr F & et faw
& T FAL FB &, I I Q@ ATy
Wl TrgagFom 2wy
wiE §ar Y &, o fawrel dar &t § Wik
gL 3w T o faorelt & oo Gy G &
T wawey | ¥ gamar § 6
oI &7 3y wgr wran § v ag efefae
T 2, 9T FT 9 § WK g A AR
FT IHFT , THH UN L&A F A€W
g

wifas & oF amq ag FA TgaT
§ o gt vy sum welt off s
o dgE @9 @ ¥ 5 aumEe &
w= 1 g ! §hER & WRs
e & SNl & g go I Ay
i W fggeam W @m0 W
gwa ag 3 5 i & s s i
§, & awfr &, Jad A A Pm
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At 739 & fF Y avermgze A &
Iy Agme ag wE & zmfam aAd
Honk wrs e wifgn ) faw A A
e 2w & wgd A Wi agd o @
¢ a=t A v, dar = 2 G oag i
TEW W | 2 5 fgamw et
i aTE o gW fae g3 dar A
et g, oy faoy G 37 awy 3
I 43 X ) gue R F 3 39
¥ I g, FAA FT AT &1, AA
FT AT F, AT HA w7 q9A Y,
T A0 T AT A Y a7 e
Zar arfgr | gw wyE fam & F
T WA 41 AR BT 37 N7 & 1 T
ATz § IR FT FEL §, AT FT 7T
¥ gX o= Wi gg @A 5o 2w
T e faq ag @ 99| 2

o AT I G FAT § | qF A
R g T w5 Fady § ag a0
T 21 P O W W & AR ¥
I ST AT 10/-Fo ax qE Y
g 4y g °E, T A A9H F a8
w2 1 B F guA F7 awaE T
Hifaat ax FF3@ a1 sawr o T8 e
ST 90 AT ZH W WA 9% QY
¢ wifs gH 9 7o [ aver Wik ¥,
S AN A5 AT AF Fga N, T
g § g 9w | ¥ agar g 5w
am ®Y WO ¥ W 3w A aead
w3 )

SHAI P. K. KUNJACHEN
(Kerala): Mr. Vice-Chairman, Sir, I
take this opportunity, firsy of all, to
congratulate the people of India who
bave struggled by ballot and eman-
cipated themselves from the tyranni-
cal regime. I welcome the Finanee
Minister's speech because he has
plainly stated that the Budget did
not reflect the philosophy, politics
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and programmes of the present Government.
The reason is lack of time, and . . .

SHRI RANBIR SINGH: There is no
policy, because it is khhichri.

SHRI P. K. KUNJACHEN: In the
President's speech it is stated in which
direction the Government is going to move,
namely, the MISA, the amendment to the
Representation of People's Act, the 42nd
amendment to the Constitution, etc., will be
reviewed, and the PPOMA will be revealed.
He has further stated that people were against
authoritarian rule and also against the
development of extra-constitutional powers.

Sir, the election result is very clear. The
southern States have not come up as the
northern States have done. Elections were not
conducted for the Assemblies in Tamil Nadu
and also in Pondicherry. Election was
conducted for the Kerala Legislative
Assembly only.

Sir, so many malpractices have been
committed by the ruling front headed by
Congress in Kerala elections. I am not going
into the details. But I wish to bring to the
notice of the Government that Government
must request the Chief Election Commission
to go into details. Sir, the paper used for the
printing of ballot papers has been removed
from the Government press and also the ballot
papers have been printed in private presses. It
has already been distributed in every polling
booth for committing malpractices. There is
another thing which is also against the
eletcion rules. Communal feelings had been
raised at a high level. The ruling front tried to
create hatred between Muslims and Hindus
stating that the Jana Sangh is against the
Muslims and'Vice-virsa. A cartoon has been
published in 'Chand-rika', a daily paper, in
which a pig is shown. A portion of the flesh
has been cut. It is taken by Comrade
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E.M.S. Namboodripad and it is being: given
to the opposition Muslim League Leader.
Such things have happened throughout the
State. That was the propaganda which has
been done. After the elections, there is no rule
of law in Kerala. The Central Government
must take a serious note of this thing. In
Alleppey District, th, house of the Secretary
of the C.I.T.U. Zila Committee was raided by
Congress goondas. His wife was taken out
and assaulted. Similary, so many instances
have taken place in Cannanore District. I am
not going into all the details. So many
atrocities have been committed. Congress
goondas are joining together and attacking the
opposition people there with the help of
police. The Government must conduct
inquiries about this at the earliest.

SHRI KALP NATH RAI: Why is he
saying Congress goondas? Kindly ask him to
be goodmannered.

SHRI HAMID ALI SCHAMNAD
(Kerala): He has not called the
Congress as goondas. Those who
have done those things have been
called goondas.

(Interruptions)

SHRI KALP NATH RAI: Dont say like
that. You are a** If he says that
Congressmen are goondas he is a**-

THE VICE-CHAIRMAN (SHRI
LOKANATH MISRA): You had your say,
Mr. Kalp Nath. Now you must resume your
seat.

DR. RAMKRIPAL SINHA (Bihar): Some
unparliamentary words have been used. They
should be expunged.

(Interruptions)

*sExpunged as ordered by the Chair.
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THE VICE-CHAIRMAN (SHRI
LOKANATH MISRA): He is on a point of
order. Let us hear him.

SHRI KALP NATH RAI: This man has
three times said Congress goondas". Why hai
he said that? He could not say so.

o g Fag ;. sTEAr T
7 *
geer Rt gaR W AE
¥z gFar & 7
THE VICE-CHAIRMAN (SHRI
LOKANATH MISRA): If anybody has

addressed another Member of the House in a
derogatory term, that has to be expunged.

SHRI KALP NATH RAI: Any other party
also.

THE VICE-CHAIRMAN (SHRI
LOKANATH MISRA): Mr. Kunja-chen, it
would be in good taste if you do not accuse
any party member as goonda element. That
would be in good taste in a parliamentary
democracy.

SHRI P. K. KUNJACHEN: I never
mentioned any party member but the
goondaism that had been committed by the
Congress people. That is what I meant.

THE VICE-CHAIRMAN (SHRI
LOKANATH MISRA): That is the
difference.

SHRI KALP NATH RAIL: It is quite
different.

THE VICE-CHAIRMAN (SHRI
LOKANATH MISRA): Now he has changed
his version. Let him go ahead.

SHRI SULTAN SINGH (Haryana):
whatever he has said is not in good taste.

Expunged as ordered by the Chair.
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THE VICE-CHAIRMAN (SHRI
LOKANATH MISRA): Now you have heard
what he hag said. Let him go ahead.

SHRI P. K. KUNJACHEN: Sir, the 42nd
Constitution Amendment must be repealed
first. Then we will hav, to think of changing
the Constitution or bringing about some
amendments.. First of all this 42nd
Amendment to the Constitution has to be
withdrawn.

Similarly, Sir, there is another thing. It is
understood that even now certain political
prisoners are in jana> They must be released
immediately. A general amnesty must be pro-
* claimed and a'' the political prisoners,
whoever they might be, must be released from
the jails immediately.

Sir, the most urgent problem before the
country and the Government is the rise in
prices and also the unemployment problem.
Immediate step9 must be taken by the
Government to bring down the prices of
essential articles. It is now understood that the
price rise has gone up by 15 per cent in the
recent past. So, immediate steps are needed in
this direction. Steps may be taken to solve
unemployment problem also.

Sir, in this connection, I wish to
bring to your notice certain impor
tant issues relating to Kerala. In
Kerala, our herefiitary industries are-
in a crisis. Take the case of cashew
industry.  Sir, before the declaration
of emergency there were 180 days of
work per worker per year in the
cashew  industry. After the  emer
gency they have been reduced to 80
days a year because the cashew nut
has not been purchased from Africa
and it has not been brought to Kera
la. Two lakhs of workers are de
pending on this industry. This year
also the same will be the position.
There would be only 80 days or 70
days of work per worker. Similarly,
the coir industry is also in a crisis. A
plan has been submitted by the pre
vious Government itself for sanction-
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ing Rs. 15 crores for the uplift of this
industry. But it has not been sanctioned and
the coir industry is suffering. Similar is the
case with the handloom industry. About Rs.
30 or 40 crores worth of crape cloth is in
stock as there is no market. In fact, all the
people working there who belong to the
INTUC, the CITU and the AITUC ar,
demanding that some rehabilitation work
should be taken up for these handloom
workers.

Sir, to talk of big industry, there are very
few big industries in Kerala. So, Sir, this
Government must consider starting of some
industries in Kerala so that the unemployment

problem could be so™®® ® "¢ " Jiest The

Central Government has fixed a target of ten
g

years to solve the unemployment problem.

Sir, in the President's Address, it is said
that the Government will take a completely
neutral stand in its relations with other
countries. Even though 1 subscribe to that
idea, at the same time, I wish to bring to the
notice of the House that we must be aware of
the stand taken by the imperialist forces. It is
the imperialist forces who fought against
Vietnam and its people for a long time. It is
the imperialist forces headed by Amercia
which have overthrown the Allende
Government in Chile, Sir, it is the imperialist
countries which are building military bases in
Diego Garcia. We should not forget these
things. So, when we consider this aspect, we
must remember that it was the socialist block
which came to our help, and not the
imperialist countries, for building up the
economic plans and for the defence of the
country. So it is important that when we
consider of our relationship, we bear these
things in mind. With these words I conclude,
Sir. Thank you.

THE VICE-CHAIRMAN
LOKANATH MISRA): Shri Sardar

(SHRI
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Arnijad Ali, not here. Yes, Shri
Schamnad.

SHRI HAMID ALI SCHAMNAD: Mr.
Vice-Chairman, Sir, I rise to support the
Budget that has been presented before the
House by the hon. Finance Minister. The hon.
Finance Minister has made it clear that the
Budget and the Demands for Grants that are
presented were prepared on the basis of the
directions given by the previous Government
and it has been made clear in the Budget
Speech itself that they do not reflect the
policies and programmes of th, present
Government. It is gratifying to note that all the
Ministries and  Departments of the
Government as well as all the public sector
agencies will be asked to observe utmost
economy in expenditure and that the present
Government would emphasise austerity and
avoidance of all forms of ostenta-tiousness.

Sir, this Government has 'emphasised the
necessity of maintaining the freedom of the
people and respecting the rights and liberties
of the common man. 1 am very glad that the
Government hag taken steps to see that
whatever obstructions were there on the
freedom of the people those are removed and
freedom is given to the people of our country.
At the same time, | would like to say, Sir, that
it is not only the political and other freedom
which ar. important but the economic
freedom is also very important and should be
given to the people. I am quite sure that the
Janata Government will work in that direction
and see that people are not economically
exploited. At present exploitation from big
houses, big landlords and big industrialists is
there d that exploitation should be put a stop
to once and for all. I am quite sure that the
present Government headed by Shri Morarji
Desai will work in that direction and see that
the common man is free from economic
exploitation. Today landlordism is prevailing
in our land and in many State, bossism by the
feudal
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lord, is continuing. All these people should be
free and land reform measures should be
implemented not only in letter but in spirit
also. Even though some land reform measures
have been implemented, full action has not
yet been taken and I would therefore appeal to
the Government to see that all the necessary
land reform measures are implemented and
land is given to the tiller who tills the soil. I
hope the Government would work in that
direction.

I may stress an important point with regard
to th, rural economy of the country. Today the
rural economy of the country is upset and the
cultivator being the backbone of our country,
his interest should be safeguarded. Today the
prices of agricultural produce are falling and,
at the same time, the prices of food-grains are
also falling. It is a very delicate position a, far
as fOodgrains are concerned. The number of
consumers in our country is very large and
most of them are poor people and therefore
the prices of foodgrains cannot be raised
beyond a certain level. It is therefore essential
that the price of fertilisers and the cost of
produclSon of foodgrains should be curtailed.
For that, Government should formulate a
policy to see that economic price is fixed fo,
the food-grains.

6 P.M.

THE VICE-CHAIRMAN (SHRI
LOKANATH MISRA): Mr. Schamnad, how
long will you take? Would you take about
two or three minutes more?

SHRI OM MEHTA Clammu and
Kashmir): Let him finish, Sir, We will sit.

THE VICE-CHAIRMAN
LOKANATH MISRA); All right.

(SHRI

SHRI HAMID ALI SCHAMNAD: Thank
you for the gesture.
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Then, the cost of the fertilizer is going very
high and the cost of agricultural implements
also is going up but the cost of agricultural
produce, especially, the foodgrains, iy coming
down. So, there should be a balance to see
that a cultivator who produces foodgrains,
gets an economic price, a price by which he
could carry on his normal life, because, h, has
to do his cultivation, clear hi; debts and 1°%
after his children. For that, a national
economic price should be fixed. I appeal to
the Government for that.

Credit facilities should be extended to the
small farmers. Much has been said by th,
previous Government about opening rural
banks to help the small farmers as if the entire
farmer community is getting that credit faci-
lity. Such a propaganda has been carried on in
the country that everywhere they have opened
rural banks. But, actually, not even half per
cent of the needy people in the country are
being given this credit facility. Adequate
:fund; may not have been available. For that,
more fund, should be made available so that
the needy farmers are given the credit
facilitiea

Supply of electricity at a cheaper rate also
should be arranged for the farmers.
Underground water should be lifted and made
available to the farmers. We hav, got a lot of
resources which have got to be exploited and,
therefore, 1 suggest that underground water
should b, lifted, thus converting dry lands into
wet lands. There has got to be a proper
scheme for converting dry lands into wet
lands. Pump ets should also be freely
supplied to the farmers.

Another thing which I wanted to urg, upon
the present Government is to have a crop
insurance scheme. This scheme would benefit
the farmers. If, today, the crop is destroyed
because of some natural calamity and because
of other reasons beyond the farmer's control,
the farmer has no other source of getting
compensation. If a crop insurance scheme is
started, there would be a security for the toil
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and labour put in by him. Crop Insurance
scheme should be one of the programmes of
this Government and the Finance Minister
should see to the practicability of having such
a scheme.

Another thing is, the present Government, the
Janata Party's Government ar, going to set up ,
Minorities Commission. It would be a boon to
the minority communities in the country.
I am sure the Janata Government headed by
Shri Morarji Desai  would  definitely
appoint a Minorities Commission and that
too, as he said, it would be a permanent
Commission. [ really welcome the gesture
of our beloved Prime Minister Shri Morarji
Desai when he said that s"°h a Commission is
going to be appointed. = The entire Muslim
community of this country would be grateful to
the Prime Minister Shri Morarji Desai and his
colleagues for appointing this Commission so
that the grievances of the minority communities
are redressed. ~ Ag far as lawlessness in the
States like Kerala is concerned, I would like to
add to the sentiments expressed by the previous
speaker, Mr. Kunjachen. These rowdy
elements a'e there. I do not say that they
belong to this party or that party.  But they
should be checked. The political
parties should not encourage such rowdy ele-
ments.  Simply because the Kerala Ministry
iy headed by a Congress Chief Minister, it
does not mean that the Congress Party should
encourage the rowdy elements in the
Kerala Sjtate.  If they encourage, the Centre
should step in and see that the State
Governments do their duty. Lawlessness in the
country should be dealt with firmly. We speak
about giving freedom to the commo, man and
all that. But at the same time, I would say that
freedom should not be given to such an extent
that chaos and confusion ig created
everywhere. We should not giv, too much
freedom to the Police. Freedom should be cur-
tailed in the larger interests of the people so
that there is no chaos and
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confusion. 1 would appeal to the Home
Ministry to see that the lawlessness is dealt
with wherever it is prevailing. If the State
Governments do not do their duty, the Cen-
tral Government should step in and see that
th, atmosphere of cordiality and peace i
restored and maintained throughout th,
country.

MESSAGE FROM THE LOK SABHA
I. The Appropriation Bill, 1977;

H. The Appropriation (Vote on
Bill, 1977;

Account)

in. The Tamil Nadu
1977;

Appropriation Bill

IV. Ths Tamil Nadu  Appropriation (Vote
on Account)! Bill 1977

SECRETARY-GENERAL: Sir, I have to
report to the House the following messages
received from the Lok Sabha, signed by the
Secretary-General of the Lok Sabha;

y

"In accordance with the provisions of
Rule 96 of the Rules of Procedure and
Conduct of Business in Lok Sabha, T am
directed to enclose herewith the
Appropriation Bill, 1977, a, passed by Lok
Sabha at its sitting held on the 30th March.,
1977.

Th, Speaker has certified that this Bill is
a Money Bill within the meaning of article
110 of the Constitution of India."

uy)

"In accordance with the provisions of
Rule 96 of the Rules of Procedure and
Conduct of Business in Lok Sabha, I am
directed to enclose herewith  the
Appropriation (Vote on Account) Bill,
1977, as passed by Lok sabha at its sitting
held o, the 30th March, 1977.



